
(To be published in Delhi Gazette Extra Ordinary Part-IV) 
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI 

(URBAN DEVELOPMENT DEPARTMENT) 
gth LEVEL, C-WING, DELHI SECRETARIAT, I.P. ESTATE, NEW DELHI· 

No. F. No.F.7(91)/AD/LB/2017/ j<f6'6- 3 t 7 3 Dated: 1rjosjJoj7 
ORDER 

On publication of the result of the general election to the Municipal Corporation of Delhi under 
section 14 of Delhi Municipal Corporation Act, 1957 (hereinafter referred to as "the Act"), by the State 
Election Commissioner of the National Capital Territory of Delhi vide Notification 
No.SEC/LAW/F/4(253)/2017 /1634 dated 27.4.17, the Lt. Governor of National Capital Territory of'Delhi is 
pleased to convene the first meeting of the newly constituted North Delhi Municipal Corporation under 
section 73 of the Act on 18.5.17 at 11.30 a.m. at Dr.S.P.M.Civic Centre, New Delhi. The Municipal 
Secretary will issue the required notice in this behalf. 

The Lt. Governor of National Capital Territory of Delhi under section 77 of the Act is further pleased 
to nominate Ms.Nisha Mann, Councillor, Ward No.3N to preside over the meeting for the election of the 
Mayor. She will be administered oath/affirmation as per section 32 of the Act, by Sh.Amit Satija, I.A.S., 
Deputy Commissioner (North-Revenue). The other Councillors will be administered oath/affirmation by the 
Presiding Officer. 

The newly constituted Corporation will proceed to elect the Mayor, as required by section 35 of the 
Act. The Mayor so elected will then assume the chair and proceed to conduct the election of the Deputy 
Mayor and six members of the Standing Committee as required under section 35(1) and 45(1 )(i) o f  the Act 
respectively. 

By Order and in the Name of Lt. Gove�ror 
of the National Capital Territory �hi, 

(A. ANBARASU) 
Secretary(UD) & Director (Local Bodies) 

No. F. No.F.7(91)/AD/LB/2017/ JJ66 - ]JJ:f--_3 Dated: J"+j�sj �o/9-
1. Shri P K Gupta I.A.S, Commissioner, North Delhi Municipal Corporation, Dr. S.P.M. Civic Centre, Minto 
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3. 
4. 
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Road, New Delhi -100002 with four spare copies, with the request to forward a copy each to Ms.Nisha 
Mann, Councillor, Ward No.3N, , and Municipal Secretary for information necessary action. 
Sh.Amit Satija, I.A.S., Dy.Commissioner (North-Revenue), D.C. Office, 5-Sham Nath Marg, Delhi 
Secretary to Lt.Govemor, Raj Niwas, Delhi 
Principal Secretary to Chief Minister, Government of NCT of Delhi 
Secretary to the Minister (Urban Development), Government of NCT of Delhi 
OSD to the Chief Secretary, Delhi 
Dy.Secretary (Admn.), U.D.Deptt. 
Programmer, U.D.Deptt.for uploading on website 

. .  .J 
(A. ANB�RASU) 

Secretary(UD) & Director (Local Bodies) 
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